
From

To,

Sub:

Ref:-

Sir,

Memo No. HC.VII-35/1999 I S94/.-S94S1A, dated
Copy to:

with reference to the above, I am directed to inform you that your prayer for
eltension of commuted leave for nine days from 16.06.2024 to 24.06.2024 has been
granted subject to submission of your leave application in prescribed format.

TH E GAUH TI HIGH COURT GUWA HATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.WI-35/ 1999 | 5943 I A

Smti Jayashree Bora,

Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Bora,

Presiding Officer,
Industrial Tribunal, Cachar, Silchar. t\tt^

Dated Guwahati the \1 )uty, ZO24.

Extension of Commuted leave.

Letter No. fT5.03120241t37 dtd. 25.06.2024.

Yours faithfully,

eL/-
JT. REGISTRAR (VIGII.ANCE)

;l- The Principal Accountant Generar (A&E), Assam, Guwahati for information.
1t'2. The Project Manager, Gauhati High Court. 
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